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e-voling/evoting during AGM is provided in the Notice of AGM.
iii) Members who have cast their vote on resolution(s) by remote e-
Voting prior to the AGM will also be eligible to participate at the AGM
through VC/OAVM but shall not be entitled to cast their vote on such
resolution(s) again. .
iv) The Board of Directors has appointed Mr. Sushil K Sikka,
Practicing Company Secretary as Scrufinizer to scrutinize the e-
volting process in a fair and transparent manner.
v) In case of any query/grievances members are requested to email
company's Registrar at info@satellitecorporate.com OR contact
Mrs. Pallavi Mhatre, Manager, NSDL, at 022-2499 4545, 022-
48867000 OR pallavid@nsdl.co.in. This notice is also available on
the website of the company, BSE and NSE.

For Pritika Auto Industries Ltd

Place: Mohali Harpreet Singh Nibber

Fon ar epa? T Pres 5 O

* | Form C: for Claims by Financial Credilors

Date: 05.12.2023 Managing Director{DIN:00239042)

FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
DEVI POWERS PRIVATE LIMITED
RELEVANT PARTICULARS
Name of corporate debtor DEVI POWERS PRIVATE LIMITED
Dats of incorporation of corp 26.03.1999
Authority under which corporate
_|deblor is incorporated / registered |
Corporats fdentity No. / Limied Liabiiity
Identification No. of corporate debtar
5. | Address of the registered office and
principal office (if any) of corporate debtor

debtor

2 g | had b

U31909PB1999PTC022393

Registered Address: Plot No. 63 Industrial
Area-A, Industrial Colony, Ludhiana,
Punjab, india, 141003

Date: 05.12.2033

RAJASTHAN 302006 MRS, CHAMELI DEVT WIO MR RAM K1 U TAM, 101,
MR. RAM KUMAR GOUTAM, 101, 1 5T(ST FLOOR EELVEDERE PARK. SWEJ FARM, NE
FLOOR BELVEDERE PARK, SWE.) FARM. | SANGANER ROAD, JAIPUR RAJASTHAN 302019

NEW SANGANER ROAD, JAIPUR|MRS. CHAMELI DEVI WIO MR SAM KUMAR GOUTAM,
RAJASTHAN 302018 THANA-KANDHAL GRAM- FRITAM SARAY, DEVKALI,
Loan Alc: PCROO100461 3474 PRATAPGARH, DECKALL UTTAR PRADESH 230405

In the circumstancas as aforasaid, the notice is heratry awaﬁmhe above borrowers, co-bormowens and! of their gus
dues as mentionsd above along with future interest and applicable charges within 60 days from ths date of the putt
taken aftar the expiry of 60 days c*the date of this notice apainst the Ccared assets incly Wﬂﬂﬂwuﬁﬁﬂ
under Section 13(4) of Securitisation and Reconstruction of Financial Assats and Enfarcament of rity Interest &
Pisase note that wmmn_us‘w'm sald Act, no Borrower shall, transfer by way of sale, lease or of

notice, without priar
Place: Utisrpeiiios

Insol commencement date in
s respect of corporate debtor 04.12.2023
7. | Estimated date of closure of insolvency
luion process 31.05.2024
8. |Name and registration number of the Mr. Krishan Vrind Jain
insolvency professional acting as interim g b
resolution professionsl g IBBIIPA-001/1P-P00284/2017-2018/10528

#1139, Block B, IT City, Sector 82 A,
| Mohali-160055
E-Mail-jainkv@gmail.com

Mobile No. +91-8417009490

9. |Address and e-mail of the interim resolution
Mprofessional, as registered with the Board

Address and e-mail to be used for #1139, Block B, IT City, Sector 82 A,

correspondence with the interim Mohali-160055
resolution professional E-Mail-Devipower.cirp@gmail.com
Mobile +91-0417009490, +91-98759-21491
.| Last date for submission of claims 18.12.2023
12.| Classes of creditors, if any, under clause (b)
of sub-saction (6A) of section 21, ascertained | N.A.
by the interim ion professional
13.| Names of Insohvency Professi i o
act as Authorised Rap jve of credit N.A
in a class (Three names for each class)
14 | (a) Relevant Forms and {a)Web link:
| (b) Details of authorized representatives | hitp:/fibbi.gov.in/downloadform.htmi
are available at: Please refer Note 1 given below for applicable form(s)

(b) NA

Notice s hereby given that the Hon'ble, National Company Law Tribunal, Chandigarh Bench has
ordered the commencement of the Corporate Insolvency Resolution Process of Devi Powers
Private Limited on 04.12.2023.
The Creditors of Devi Powers Private Limited are hereby called upon to submit their claims
with proof on or before 18th Dacember, 2023 to the Interim Resolution Professional at the
address mentioned againstentry No. 10.
The Financial Creditors shall submit their claims with proof by Electronic means only. All other
Creditors may submit the claims with proof in person, by post or by electronic means.
The submission of proof of claims should be made in accordance with Chapter IV of the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016. The proof of claims fs to be submitted by way of the following
specified forms along with documentary proofin support of their claims:
Note-1

Form B: for claims by Operational Creditors (except Workmen and employees)

Form CA: for Claims by Financial Creditors in a Class
Form D: for Claims by Workmen and Employees F
Form E: for Claims by Authorized Representative of Workmen and Employees
Form F: for Claims by creditors other than financial creditors and operati
Submission of false or misieading proofs of claim shall attract penalties.
Ki"dz ::Tntion contact detalls in the claim form so that any query regarding claim can be
resolved im

Sdi-

Krishan Vrind Jain

Interim Resolution Professional in the matter of
Devi Powers Private Limited

Reg. No. IBBI/IPA-001/IP-P00284/2017-2018/10528
Registered Address: #1139, Block B, IT City,
Sector 82 A, Mohali-160055

Date: 05.12.2023 Registered Mobile No: +91-8417009490

INVITATION FOR EXPE

M/s RAHUL SALES L
WHOLESALE TRADE INC

(Under Regulation 36A(1) of the Insolvenc
Resolution Process for Corporate Persons) |
RELEVANT §

1. |[Name of the corporate debtor alor
with PAN/ CIN/ LLP No.

2. | Address of the registered office

3, | URL of website

4, | Details of place where majority of fixed
assels are located

5. | Instalied capacity of main products/ senv
. | Quantity and value of main products
services sold in last financial year

I Number of empléyee=!workmen =
8. | Further detalls including last available
financial statements (with schadules) of
years, lists of creditors are avallable at |
9. | Eligibility for resolution applicants uny
section 25{2)(h) of the Code is availe
at URL:

Last date for receipt of expression of inté
Date of issue of provisional list of
prospective resolution applicants
Last date for submission of objectic
to provisional list

Date of Issue of final fist of prospec
resolution applicants

.| Date of issue of Information Memoran
evaluation matrix, and Request for
Resolution Plan to prospective applic
Last date for submission of Resolution |
Process email id to submit EOI

sement Booking

0120-6651214

10.
1.

12

13

Call

IBBI Regn. N
Registered Addres
Date: 06.12.2023 ¢
Place: Patiala

i

$ For All Adverti

Place: Chandigarh Email Id: jainkv@gmail.com, Devipower@gmail.com

"IMPORTA

Whilst care is taken prior to accepta
copy, it is not possible to verify its co
Express (P) Limited cannot be held re
contents, nor for any loss or dam¢
result of transactions with companie
individuals advertising in its newspap
We therefore recommend tha
necessary inquiries before sendit
entering into any agreements wi
otherwise acting on an advertisem
whatsoever. :
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